INCOME TAX APPELLATE TRIBUNAL, VARANASI

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

CAUSE LIST OF DB BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

1

ITA 44/ALLD/2010

2006-07

[A] SAHARA STATES-GORAKHPUR

2

ITA 127/VNS/2020

2009-2010

[A] SAHARA STATES-AOP (JOINT VENTURE)

ITA 128/VNS/2020

2010-2011

[A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

ITA 129/VNS/2020

2011-2012

[A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

ITA 130/VNS/2020

2012-2013

[A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

ITA 131/VNS/2020

2013-2014

[A] SAHARA STATES GORAKHPUR - AOP (JIONT VENTURE)

ITA 132/VNS/2019

2009-2010

[A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

ITA 133/VNS/2019

2010-2011

[A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

ITA 134/VNS/2019

2015-2016

[A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

10

ITA 11/VNS/2021

2012-2013

[A] RAMESH PANDEY

11

ITA 12/VNS/2021

2012-2013

[A] DEEPAK VIJAY PANDEY

12

ITA 46/VNS/2022

2015-2016

[A] ANIL RAI

13

ITA 91/VNS/2023

2015-2016

[A] M/S MAMTA BHAGAT

14

ITA 100/VNS/2023

2015-16

[A] MANSAROVAR

15

ITA 48/VNS/2024

2011-12

[D] MANOJ KUMAR GUPTA

tant Registrar
29-Jun-2026

INCOME TAX APPELLATE TRIBUNAL, VARANASI



CAUSE LIST OF SMC BENCH FOR 06-JULY-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Assmt.
Year

Sr| Assessee Name Remarks

Appeal Number

1 |ITA 98/VNS/2024 |2017-2018 | [A] IMTIYAZ AHMAD

2 | ITA 99/VNS/2024 |2017-2018 | [A] KAMALENDRA BAHADUR MISHRA

3 [ITA 100/VNS/2024|2018-2019 | [A] KAMALENDRA BAHADUR MISHRA

4 '[ITA 133/VNS/2024|2017-2018 | [A] ASHOK KUMAR SRIVASTAVA

5 |ITA 159/VNS/2024|2016-2017 | [A] REKHA KESHARWANI

6 |ITA 178/VNS/2024|2017-2018 | [A] MOHAMMAD OSAMA

7 |ITA 180/VNS/2024|2018-2019 | [A] ANKITA

29-Jun-2026

f %\f\c____
ssfstant Registrar




INCOME TAX APPELLATE TRIBUNAL, _VARANASI

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

CAUSE LIST OF DB BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA 72/VNS/2024

2017-2018

[A] MANOJ KUMAR SINGH

ITA 92/VNS/2024

2013-2014

[A] THE ST. ANDREWS COLLEGE ASSOCIATION

ITA
2758/DEL/2024

2013-14

[A] THE ST. ANDREWS COLLEGE ASSOCIATION

ITA 96/VNS/2024

2016-17

[A] MEENA AGARWAL

ITA 121/VNS/2024|2017-2018

[A] RAM KRIPAL SINGH

ITA 122/VNS/2024|2018-2019

[A] LALLU RAM GUPTA

ITA 125/VNS/2024|2013-2014

[A] HARI MOHAN AGRAWAL HUF

ITA 127/VNS/2024| 2014-15

[D] SHIV RAM KHEMKA

ITA 161/VNS/2024(2018-2019

[A] RAM ASHISH

10

ITA 162/VNS/2024| 2015-16

[D] CIMCO PROJECTS LIMITED

11

ITA 163/VNS/2024| 2016-17

[D] CIMCO PROJECTS LIMITED

12

ITA 175/VNS/2024| 2019-20

[D] SADHANA SRIVASTAVA

13

ITA 183/VNS/2024|2015-2016

[A] VIJAY KUMAR AGRAWAL

14

ITA 184/VNS/2024|2016-2017

[A] VIJAY KUMAR AGRAWAL

15

ITA 185/VNS/2024|2017-2018

[A] VIJAY KUMAR AGRAWAL

16

ITA 113/VNS/2025 NA

[A] GOBARDHAN VARANASI FOUNDATION - SPV

17

ITA 114/VNS/2025 NA

[A] GOBARDHAN VARANASI FOUNDATION-SPV

18

ITA 26/VNS/2026

2022-23

[A] PRASHANT KUMAR SINGH

< _—

stant Registrar
29-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF SMC BENCH FOR 07-JULY-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 [ITA 191/VNS/2024|2017-2018 | [A] ASHA SINGH

2 |ITA 200/VNS/2024{2010-2011 | [A] RAMKRIT SINGH

3 |ITA 220/VNS/2024| 2017-18 |[A] GOPI CHAND

4 |ITA 223/VNS/2024|2013-2014 | [A] RUSTAM SHAHI

5 [ITA 224/VNS/2024|2014-2015 | [A] GORAKHPUR AUTO SERVICE

6 [ITA 231/VNS/2024|2017-2018 | [A] ADARSH SILK BUNKAR SAHKARI SAMITI LTD.

7 |ITA 177/VNS/2025| 2018-19 |[A] RAJENDRA YADAV

8 |ITA 253/VNS/2026|2017-2018 | [A] SMT. MAMTA MAURYA

29-Jun-2026

ssistan Registrar




NC TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF DB BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 |ITA 181/VNS/2024| 2009-10 |[D] SUDAMA DEVI (FIXED FOR CLARIFICATION)

2 [ITA 182/VNS/2024| 2009-10 |[D] SUDAMA DEVI (FIXED FOR CLARIFICATION)

3 |ITA 186/VNS/2024|2018-2019 | [A] RAGHUNANDAN AGRAWAL

4 |ITA 192/VNS/2024|2017-2018 | [A] SANTOSH KUMAR JAISWAL

5 [ITA 194/VNS/2024| 2017-18 |[D] RAJ KUMAR SONKAR

6 |ITA 216/VNS/2024/2017-2018 | [A] CRESCENT EDUCATIONAL SOCIETY

7 |ITA 217/VNS/2024|2018-2019 | [A] CRESCENT EDUCATIONAL SOCIETY

8 [ITA 218/VNS/2024|2018-2019 | [A] DHARMENDRA KUMAR PANDEY

9 [ITA 219/VNS/2024| 2010-11 | [A] FAIYAZ AHMAD KHAN

10 [ITA 222/VNS/2024(2015-2016 | [A] MANI SHANKAR PANDEY

11 |ITA 227/VNS/2024{2015-2016 | [A] SUBHASH CHANDRA YADAV

12 |ITA 228/VNS/2024|2015-2016 | [A] SUBHASH CHANDRA YADAV

13 [ITA 229/VNS/2024| 2018-19 |[A] PRABHU NATH TIWARI

14 |ITA 232/VNS/2024|2017-2018 | [A] VEENA OJHA THROUGH L/H SUDHAKAR OJHA

15 |ITA 233/VNS/2024|2016-2017 | [A] GIRDHARI LAL SWARNKAR

16 [ITA 239/VNS/2024|2014-2015 | [A] M/S SHIVAM SILKFAB PVT. LTD.

17 | ITA 1/VNS/2025 [2018-2019 | [A] RAJIV KHARWAR

&

istant Registran
29-Jun-2026

INCOME TAX APPELLATE TRIBUNAL, VARANASI




CAUSE LIST OF SMC BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA 234/VNS/2024|2017-2018

[A] VIVEK KUMAR SINGH

2

ITA 235/VNS/2024(2017-2018

[A] VIVEK KUMAR SINGH

ITA 236/VNS/2024(2017-2018

[A] VIVEK KUMAR SINGH

ITA 237/VNS/2024(2017-2018

[A] VIVEK KUMAR SINGH

ITA 238/VNS/2024 2017-2018

[A] VIVEK KUMAR SINGH

ITA 2/VNS/2025

2017-18

[A] PRAKASH CONSTRUCTION

ITA 3/VNS/2025 [2012-2013

[A] RANAJEET SINGH

—
S
istant Registrar

\

29-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, VARANASI

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

CAUSE LIST OF DB BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA 240/VNS/2024

2018-2019

[A] ABHISHEK SEWA SANSTHA

2

ITA 241/VNS/2024

2019-2020

[A] ABHISHEK SEWA SANSTHA

ITA 4/VNS/2025

2020-2021

[A] THE ARYAN PUBLIC SCHOOL SOCIETY

ITA 8/VNS/2025

2017-2018

[A] YASHWANT KUMAR

"ITA 13/VNS/2025

2018

[D] KSHETRIYA SHRI GANDHI ASHRAM

ITA 17/VNS/2025

2011-2012

[A] SHREE NATH JEE BAKERS PVT. LTD.

ITA 24/VNS/2025

2017-2018

[A] RAM ASHISH YADAV

ITA 25/VNS/2025

2017-2018

[A] RAM ASHISH YADAV

ITA 26/VNS/2025

2017-2018

[A] RAM ASHISH YADAV

10

ITA 27/VNS/2025

2017-2018

[A] RAM ASHISH YADAV

11

ITA 30/VNS/2025

NA

[A] SHREE VALLAB YUVAK PARISHD

12

ITA 31/VNS/2025

2019

[D] SUBHASH TRACTORS,

13

ITA 32/VNS/2025

2025-2026

[A] MAA KHANDWARI DEVI UCHCH SHIKSHAN NYAS

14

ITA 112/VNS/2026

2022-23

[A] SHIV SHANKAR JAISWAL

15

ITA 113/VNS/2026

2023-2024

[A] SHIV SHANKAR JAISWAL

stant Registran
29-Jun-2026|

INCOME TAX APPELLATE TRIBUNAL, VARANASI




CAUSE LIST OF SMC BENCH FOR 09-JULY-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 | ITA 5/VNS/2025 |2017-2018 | [A] ANIL KUMAR SRIVASTAVA

2 | ITA 6/VNS/2025 |2018-2019 | [A] SANJAY KUMAR

3 | ITA 7/VNS/2025 |2019-2020 | [A] SANJAY KUMAR

4’| ITA 9/VNS/2025 | 2018-19 |[A] JEEVAN DEEP CHARITABLE SOCIETY

5 |ITA 10/VNS/2025 |2012-2013 | [A] RAVI PRAKASH ROY

6 |ITA 11/VNS/2025 [2017-2018 | [A] KRISHNA KUMAR KABRA

7 | ITA 12/VNS/2025 [2016-2017 | [A] MOHD. NASEEM

ﬁé“:'
i$tant Registran

29-Jun-2026




INCOME TAX APPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF DB BENCH FOR 10-JULY-2026 (FRIDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW, CISCO WEBEX ID 26420785626 PW 12345

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 | SA 4/VNS/2025 |2018-2019 | [A] NILESH KUMAR TIWARI

2 | SA 1/VNS/2026 |2016-2017|[A] NAIMULLAH KHAN

3 | MA 4/ALLD/2018 | 2010-11 |[A] SHRI BHUPENDRA NATH SINGH

4 | MA 1/VNS/2019 | 2012-13 |[A]M/S NARAYAN DAS SARRAF & SONS

5 | MA 10/VNS/2019 |2012-2013 | [A] M/S RADHA KRISHNA PAYAL BHANDAR (P) LTD.

6 | MA 2/VNS/2023 | 2014-15 |[A] SMTT SEEMA SHAH

7 | MA 19/VNS/2023 [2017-2018 | [A] M/S RATANDEEP GOLD & DIAMOND PVT. LTD.

8 | MA 2/VNS/2024 |2018-2019|[A] M/S STAR ELECTRICALS

[l
PN

tant Registrar
29-Jun-2026




